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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 8th April, 2026

S.0. 1862(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.0. 4228 (E) dated the 17th September 2025 published in Gazette of India, Extraordinary,
Part II, section 3 Sub-section(ii), dated the 18th September 2025 (here in after referred to as the said notification) and
issued under sub-section(1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Bypass line between Yerpedu—Pudi
stations (25.36 Km.)”, in Tirupati district in the state of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Sakshi,Andhra
Prabha (Telugu) and The New Sunday Express (English)” on 05th October 2025 by K.Suryanaryana, Chief Engineer-III,
Construction Organization Secunderabad under sub section (4) of section 20A of the said Act;

And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its

report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the

schedule annexed hereto shall be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here

to shall vest absolutely in the Central Government free from all encumbrances
SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Bypass line
between Yerpedu— Pudi stations (25.36 Km.) in Tirupati district in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, Bypass line between Yerpedu— Pudi stations
(25.36 Km) for passenger and freight facility.

Village: Gudimallam Mandal:Yerpedu District: Tirupati
Extent .
Name & address Boundaries Details of
under Remarks
of the person Trees,
SI. No. Survey No. | Acquisiti (Govt./Patt
interested/Details Structures
on Ac EAST WEST NORTH SOUTH a/DKT)
of Govt. Land etc., if any
Ce
76/2B(As
G.Bharathi w/o BORE-
1 Per Webland 0.03 76/3 76/1 78 76/4 GOVTDRY
Ramanatham Naidu 2NOS
76/2)
76/3B(As
G.Bharathi w/o
2 Per Webland 0.13 76/6 76/2 78 76/5 NILL GOVTDRY
Ramanatham Naidu
76/3)
76/4B(As V.NO.36
G.Bharathi w/o
3 Per Webland 0.38 76/5 77 76/1,76/2 CHELLU NILL GOVTDRY
Ramanatham Naidu
76/4) RU
76/5(As Per V.NO.36
G.Bharathi w/o 76/7,76/
4 Webland 0.26 76/4 76/3,76/6 CHELLU NILL GOVTDRY
Ramanatham Naidu 8
76/5) RU
Bathala Bhaskar
76/6(As Per Naidu S/o
BORE —
5 Webland 0.25 Subramanyam 76/12 76/3 78 76/5,76/7 GOVTDRY
1INO
76/6) Naidu (Gundla
Kandriga)
76/7(As Per
Alluru 76/10,7 76/6,76/1 BORE —
6 Webland 0.30 76/5,76/8 76/9 GOVTDRY
Krishnamanaidu 6/11 2 INO
76/7)
R.Munilakshmaiah BORE -
76/8(As Per V.NO.36
S/o Narsappa 76/7,76/ INO
7 Webland 0.36 76/5 76/7 CHELLU GOVTDRY
Naidu(Gundla 9 WELL-
76/8) RU
Kandriga) INO
76/9A(As V.NO.36
Alluru
8 Per Webland 0.12 76/10 76/8 76/7,76/8 CHELLU NILL GOVTDRY
Krishnamanaidu
76/9) RU




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Bathala Bhaskar
76/10A(As V.NO.36
Naidu S/o
9 Per Webland 0.30 76/12 76/7,76/9 [76/11,76/12 CHELLU NILL GOVTDRY
Subramanyam
76/10) RU
Naidu
76/11(As
Per Webland R.Munilakshmaiah
10 er weblan 0.16 76/12 76/7 76/12 76/10 NILL GOVTDRY
S/o Narsappa Naidu
76/11)
76/12(As V.NO.36
76/13,7 | 76/6,7,10, GOVT
11 Per Webland 0.37 Kaaluva 78 CHELLU NILL
6/14 11 LAND
76/12) RU
76/13(As
R.Munilakshmaiah
12 Per Webland 0.17 76/14 76/12 78,135/1 76/14 NILL GOVTDRY
S/o Narsappa Naidu
76/13)
Bathala
76/14A(As
Subramanyam V.NO.36
Per Webland
13 , 0.99 Naidu S/o Bojji 135/3 76/12,13 135/1,2 CHELLU NILL GOVTDRY
76/14A,
Naidu(Gundla RU
76/14B)
Kandriga)
76/1,76/
77/2(As Per 4,V.NO V.NO.36
R.Munirathnamma
14 Webland 0.75 .36 78 78 CHELLU NILL DKT
w/o Sankaraiah
77/1) CHELL RU
URU
76,77,V.N
78/2(As Per Vadlakunta 125,133 0.36 GOVT
15 0.20 80,79 75 NILL
Webland 78) Cheruvu /3 CHELLU LAND
RU
1.V.Madhu S/o
79/2(As Per . 78,V.N
0.45 V.Munirathnam V.NO.36
Webland Naid 0.36
16 adu 84, 85 82, 80 CHELLU NILL DKT
79/13, CHELL
. RU
79/14) 031 2.V.Sreenivasulu URU
S/o Narayana
Vunnam
85/8C2(As
Kanthamma w/o GAP
17 Per Webland 0.43 79 85/7B 85/8B79 NILL GOVTDRY
Munirathnam AREA
85/8C)
Naidu
SWPC
86/2(As Per Gudimallam GAP 25,2421, GOVT
18 2.52 26,27 87,90 compost
Webland 86) Cheruvu AREA 20,1991 LAND
Yard
87/2(As Per GAP GAP GOVT
19 0.72 Kaaluva 89 86 NILL
Webland 87) AREA AREA LAND
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1.Kavanuru
Nagaraju S/o
MANGO
88/3(As Per Munirathnam
TREES-20
Webland 2.Kavanuru
20 0.95 124 121 89 88/2 NOS,TEA DKT
88/1B,1C,1 Vimalamma w/o
K TREES —
B) K.Nagaraju
14 NOS
3.Pasam
Ramanaiah
88/2B(As MANGO
Kavanuru Nagaraju
21 Per Webland 0.55 124 121 88/1 121 TREES- 39 DKT
S/o Munirathnam
88/2, 88/2) NOS
114/2(As V.NO.34
GOVT
22 Per Webland 0.01 Kaaluva 116 PENUM 113 115 NILL
LAND
114) ALLAM
1.R.Janakamma
w/o Ramachandra
V.NO.34
115/2(As Naidu V.NO.34
VEDULL
23 Per Webland 0.94 136 PENUM 114,116 NILL DKT
2. Malla Kuppa ACHERU
115/1,2) ALLAM
Mandhadi VU
3. AWD
116/5B(As Y.Swarnalatha W/o
116/3,116
24 Per Webland 0.12 Munirtathnam 116/8 114 116/6 NILL GOVTDRY
/4
116/5) Naidu
1.R.Chandramouli
116/6B(As
S/o Ramachandra
Per Webland
25 0.16 Naidu 116/8 114 116/5 116/7 NILL GOVTDRY
116/6A,
2. .Vijayakumari
116/6B)
w/o Venkataiah
1.R.Vijayakumari
116/7B(As
w/o R.Venkataiah
Per Webland
26 0.69 2.R.Chandramouli 116/8 114 116/6 115 NILL GOVTDRY
116/7A,7B,7
S/0 Ramachandra
9]
Naidu
116/15(As 116/9,1
116/4,5.6, GOVT
27 Per Webland 0.20 Kaaluva 0,11,12, 118/3 115 NILL
7 LAND
116/8) 14
116/9B(As
R.Vijayakumari
28 Per Webland 0.11 117/6 116/8 118/3 118/10 NILL GOVTDRY
w/0 Venkataiah
116/9)
116/10B(As
R.Kanthamma w/o
29 Per Webland 0.22 117/6 116/8 116/9 116/11 NILL GOVTDRY
Chengama Naidu
116/10)
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116/11B(As R.Chandramouli
30 Per Webland 0.19 S/0 Ramachandra 117/6 116/8 116/10 116/12 NILL GOVTDRY
116/11) Naidu
BORE —
116/12A(As
R.Chandramouli INO,
Per Webland
31 0.50 S/0 Ramachandra 117/6,8 116/8 116/11 116/14 COCONUT | GOVTDRY
116/12A,12
Naidu TREES —
B)
05 NOS
116/14A(As
R.Vijayakumari 116/13,
32 Per Webland 0.01 116/8 116/12 116/14 NILL GOVTDRY
w/0 Venkataiah 136
116/14)
117/1B(As COCONUT
R.Vimalamma w/o 118/13, 118/6,118
33 Per Webland 0.16 118/4 117/3 TREES — GOVTDRY
Rajendra Naidu 11772 /12
117/1) 08 NOS
117/2A(As
Per Webland R.Vimalamma w/o
34 0.05 138/1 117/1,3 118/13  |117/4,117/8 NILL GOVTDRY
117/2A TO Rajendra Naidu
2D)
117/3B(As
R.Vijayakumari 117/2,1
35 Per Webland 0.23 118/4 1171 117/5 NILL GOVTDRY
w/o Venkataiah 17/4
117/3)
T17/4A(As 1.R.Chandramohan
Per Webland S/o Rajendra Naidu
36 117/4A,117/ 0.01 117/8  |117/3,117/5 117/2 117/8 NILL GOVTDRY
4B, 117/4A 2. R.Vimalamma
) w/o Venkataiah
117/5A(As
R.Chandramohan 117/4,1
37 Per Webland 0.32 118/4,118/3 117/3 117/6 NILL GOVTDRY
S/o Rajendra Naidu 17/8
117/5)
1.R.Vimalamma
117/6 A(As
w/o Rajendra Naidu
Per Webland
38 0.01 2.R.Rajendra Naidu 117/8 |116/9,10,11 117/5 117/7 NILL GOVTDRY
117/6A,
S/o Late Chengama
117/6B)
Naidu
118/3B(As
R.Vimalamma w/o
39 Per Webland 0.20 117/5 118/2 118/4 116/9 NILL GOVTDRY
Rajendra Naidu
118/3)
118/4B(As
R.Vimalamma w/o
40 Per Webland 0.01 117/1,3,5 118/2 118/2,5 118/3 NILL GOVTDRY

118/4)

Rajendra Naidu
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118/10B(As
R.Kanthamma w/o
41 Per Webland 0.01 119/4 118/9 120 118/11 NILL GOVTDRY
Chengamanaidu
118/10)
118/11B(As
Per Webland R.Vimalamma w/o
42 0.27 119/4,6 118/8,12 118/9,10 118/13 NILL GOVTDRY
118/11A, Rajendra Naidu
118/11B)
11 8/1 ZB(AS 1 .R.Chandramohan
Per Webland S/o Rajendra Naidu
43 0.04 118/13 118/6 118/8 117/1 NILL GOVTDRY
118/12A, 2. R.Vimalamma
118/12B) w/o Venkataiah
118/13A(As
R.Vimalamma w/o
44 Per Webland 0.39 119/6  |18/12,117/1 118/11 11772 NILL GOVTDRY
Rajendra Naidu
118/13)
119/3B(As 1.R.Chandramohan
Per Webland S/o Rajendra Naidu
45 0.18 119/9 119/5 119/2 119/5 NILL GOVTDRY
119/3A, 2. R.Vimalamma
119/3B) w/o Venkataiah
119/4B(As
R.Vimalamma w/o
46 Per Webland 0.16 119/5 118/10,11 119/3 119/6 NILL GOVTDRY
Rajendra Naidu
119/4)
119/5B(As
R.Chandramohan
47 Per Webland 0.14 119/3 119/4 119/3 138/1 NILL GOVTDRY
S/o Rajendra Naidu
119/5)
119/6A(As
R.Vimalamma w/o
48 Per Webland 0.06 119/4 118/11,13 119/4 138/1 NILL GOVTDRY
Rajendra Naidu
119/6)
119/9B(As
R.Chandramohan
49 Per Webland 0.27 119/10 119/3 120 119/5,119/7 NILL GOVTDRY
S/o Rajendra Naidu
119/9)
119/10B(As
R.Chandramohan 119/12,
50 Per Webland 0.10 119/9 120 119/8 NILL GOVTDRY
S/o Rajendra Naidu 14
119/10)
1.Y.Chandrasekhar
119/11B(As S/o Gangaiah
Per Webland 2.Subramanyan
51 0.80 121 120,119/10 120 119/12,13 NILL GOVTDRY
119/11A, Seethamani S/o
119/11B) Nallepalli
Seshadrinathan
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1.Y.Chandrasekhar

119/12A(As S/o Gangaiah
Per Webland 2.Subramanyan
52 0.29 119/13 119/10 119/11 119/14 NILL GOVTDRY
119/12A, Seethamani S/o
119/12B) Nallepalli
Seshadrinathan
1.Y.Chandrasekhar
119/13A(As S/o Gangaiah
Per Webland 2.Subramanyan
53 0.01 121 119/12 119/11 119/15 NILL GOVTDRY
119/13A, Seethamani S/o
119/13B) Nallepalli
Seshadrinathan
Nagooru Aruna w/o
121/2(As 0.06
Per Webland Sreenivasulu
54 88 119/11 121 121 NILL DKT
121/1,1B,2A Pasuvula Metha
2.14
2B) Beedu
123/2(As
GAP GOVT
55 Per Webland 0.83 Kaaluva 88 87 124 NILL
AREA LAND
123)
1.Kavanuru MANGO
Vimalamma w/o TREES —
Nagaraju 22 NOS
0.80
2.Kavanuru COCONUT
Nagaraju S/o TREES -06
124/4(As Munirathnam NOS
56 Per Webland 123 88 124 124 TEAK DKT
124/2,3,4,5) TREES 14
NOS
020 3.P.Bhaskaraiah S/o BORE -1
P.Ramanaiah NOS
WELL —
INOS
GOVT
57 133/4 0.98 AWD 134/1,2 133/3 134/2 134/2 NILL
LAND
58 133/6 0.10 AWD 135/1 78 133/1 78 NILL DKT
GOVT
59 134/1 0.24 AWD 134/3 133/2 13372 134/2 NILL
LAND
GOVT
60 134/2 0.05 AWD 134/3 133/2 134/1 135/3 NILL
LAND
134/7(As
GOVT
61 Per Webland 0.13 Gramakantam 134/4 134/1,2 132/2 135/3 NILL
LAND

134/3)
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V.NO.3
134/9(As
6 GOVT
62 Per Webland 0.27 AWD 134/3 132/3 135/3 NILL
CHELL LAND
134/4)
URU
135/5(As
GOVT
63 Per Webland 0.96 AWD 135/2 133/3 133/2 76/14 NILL
LAND
135/1)
135/2(As
135/3,1 GOVT
64 Per Webland 0.47 Gramakantam 135/1 13372 [16/14,135/3 NILL
34/2 LAND
135/2)
135/3(As Bathala
V.NO.36
65 Per Webland 0.13 Subramanyam S/o 135/4 76/14 134/2 NILL DKT
CHELLURU
135/3) Bojji Naidu
Ac.
Total
24.92 Ce

[F. No. W.Con.182/SRP-19/PUDI-YPD/24-25/271/20E/08426]

K. SURYANARAYANA, Chief Engineer / Construction-III
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